
the case may be, of the personnel from 

-- J 	 . the Ichanical Jpartrrent, the petition 

;.is disposed of without admitting. 
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Serial 

	

No of Date of 	 Order with Signature 
Order Order 

	

7 1, 4.3.95 	 &ètitioners are permitted to 

jointly file their application. Thus 

3, 	 the RVp1io Misc .applicat ion 692/94 is 

disposed of accordingly 

MBER !LTT lyE) 

Two weeks1  time granted to file 

counter at request. 

LMBRDMIN1iRT lyE) 

	

8 8.3.95 	Adjourned to first week of April,9. 

at request. 
VLE N 

9 	3.4.95 	Giving liberty to the petit loners 

to approach this 'Jribunal wherever any 

eventthat affects their service conditior, 

occurs on the deployment or transfer;as 

Office note as L -' go 
action ( if any) 
taken on ocdr 


